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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session
BULLETIN=—PART 1
{Brief Recard of Proceedings)
Tuesday, February 11, 2025
Nbo. 166
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions:

Five Questions in the list of Questions posted for the day were answered
orally.

Adjournment Motion (Rule 50):

Shri P. C. Vishnunadh and five other Members had given a notice far moving
an adjournment motion regarding the concern said to have arisen in the general
public owing to the increase in murders and crimes atiributed by the prevalence of
drugs in the State. As the Minister for Local Self Governmenis, Excise and
Parliamentary affairs expressed willingness to discuss the motion, Speaker granted
permission to move the adjournment motion and announced that the motion would
be taken up at 12.00 noon.

Calling Attention:

1. Shri Muhammad Muhassin called the attention of the Minister for General
Education and Labour to the necessity to formulate a comprehensive
mental heajth plan to analyse scientificaily and to control and redress the
rise in mental health issues among students in the State. The Minister for
General Education and Labour made a statement thereto.

2. Shri C. R. Mahesh called the attention of the Minister for Local Self
Governments, Excise and Parliamentary affairs to the necessity to
implement insurance and employment security schemes for the workers in
the Mahatma Gandhi National Rural Employment Guarantee Scheme in
the State. The Minister for Local Self Governments, Excise and
Parliamentary affairs made a statement thereto.

254/2025,



The Matters under Rule 304;

The matters raised in the House by the Members under Rule 304 are listed

below:
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The Ministers concerned made statements on the respective subjects.

Presentation of Reports:

The Thirty fourth to Forty fifth reports of the Committee on Public

Undertakings were presented.

Financtal Business:

The General discussion on the budget for the financial year 2025-26 has been
resumed. The following members took part in the discussion.

Shii K. P. Kunhammed Kutti Master

Shri C. R. Mahesh

Smt. C. K. Asha

Shri A. K. M. Ashraf

Shri Anoop Jacob.

(The motion for adjournment of the Assembly was taken for consideration.)

Discussion on Adjournment Motion :

Shri P. C. Vishnunadh moved the following motion and spoke:

“The House do now adjourn.”
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The following Members took part in the discussion:
Shri A. Prabhakaran

Shri Anwar Sadath

Shri P, Balachandran

Shri Kurukkoli Moideen

Shri Sebastian kulathunkal

Smt. Kanathil Jameela

Smt. K. K. Rema

Shri K. M. Sachindev

Shri Ahammad Devarkovil

Shri K. V. Sumesh

Shri V. D. Satheesan, Leader of opposition.

Minister for Local Self Governments, Excise and Parliamentary affairs
replied to the points raised during discussion. '

The motion was withdrawn with the consent of the House.
(General discusston on the budget continues)

Shri Job Maichil

Smt. Santhakumari K.

Dr. Sujith Vijayanpillai

Smt. K. K. Rema

Shri Linto Joseph

Shri P. P. Sumod

Shri T. V. Ibrahim

Shri T. 1. Madhusoodanan
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Shri 1, C. Balakrishnan

Shri K. P. Mohanan

Shii C. K. Hareendran

Dr. M. K. Muneer

Shri Muhammed Muhassin

Shri A. P. Anil Kumar

Shri M. Noushad.

The discussion was inconclusive.

The House adjourned at 5.00 p.m. to meet again at 9.00 a.m. on ‘Wednesday,
February 12, 2025.

DR. N. KRISHNA KUMAR,
Secretary.



